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Income-tax

No, 3075 (F,Ho,261/5/79~-117F):In exercise
by sub-~section{1) of Section 1271 4 of the
(43 of 1961) and in supersession of the p
2971(F . No,261/9/79-11T) dated 13,8.79 and
dated 1,3,79 the Central Board of Direct

o

THE GAZEITE OF INDIA

A
FIp

DELHT , D4TED: 23, 11. 1979,

of thes powers conferred
Incoma-tax Act, 1961
fFevious notifications Mo,
o, 2740(F 1o, 261/5/78-1TJ)
i »%es, hereby directs that

the Commissioner of Income-tax{Apneals) of the Charges specified

in eoluwmn(1) of the Schedule below, shall
inr espect of such persons assessed to 1in
interest-tax in the Incometax Yards,Circl
specified in the corresponding entrles in
thereof as are aggrieved by any of the or
to (h) of sub-section(2) of Section 246 o
in sub-section(1) of Section ITI of Compan
1964(7 of 1964), and in sub-section(1) of]

perform their functions
come-tax or surtax or
es,Districts and Ranges
columns(2) and column(3)
Hers mentioned in clause(a)
[ the Income-tax Act,1961
ies(Profite)Surtax dct,
Szction 15 of the Interest

Tax Act, 197445 of 1974 and also in respkct of such persons or

classes of persons as the Hoard has direc
in accordatice with the provisions of claul
Section 246 of the Income-tax Act,1961.

S CHEDUL R
Income-tax Ward/
Circle & Districts

Charges with
Headduarters

1 2

Ced or nay direct in future
s2({1) ofsub-section(2) of

Ranges of Inspecting

Asgigbant Commissione

ol Income-tax
3

Corm, Circle~I(1) to I
G-11 Uard
Evacuees Circle-1I&L]
IT0g Special Circle-

Comriisgioner
(dppeals)-1,Bombay,

Commissionsr
(4pneals)~II,Bombay Com, Cir-I excluding-
' to 1(5)

B-TIT 'Igrd

Film Circle

A=V UHard

B-T Ward

Market Vard

ITCs, ,5pl.Circle-11
Hombay Circle.

Commi s sioner
(Lppeals)-IIT,Bombay Com, Cir-II{4) to II(
' : JYoreign Com,Circle-1
hstate Duty Circle
M. R.R.C,

A-I Hard

11G s, ,8pl.Circle-VI]

T

(1)

L)

I

(5) Special Range-I

Special Range-1T

Speclal Rangc~VITI
Foreign Com,Range-I

..l.2




1

-
2

S5

Commissioner
(éppcal s)-IV, Eombay

Commi ssioner
(&ppegls)-V,Bombay

Commisgioner
(4ppeals)-VI,Bombay

Comnisgsioner

(4ppeals)~VII,Bombay

Comiigsioner

(4ppeals)-VIII,Bombay

Commissioner

(Appeals)—IXﬁBombay.

Comiai ssioner
(dppeal s)~X, Bombay

Commilssicner

(dppeals) -XT, Bombay.

Cormd ssioner
(ippeals)-XTIT:

Com, Cir-I1 excluding
II(C to L0
Foreign Com,Circle-IT
X - Ward

. Professional Cirecle

IT0s, ,9pl, Circle~VIT

Com,Circle~IV

IT0s, ,8pl, Circle~IV
Trust Circle

B.R.C.

Foreign Bection

Com, Circle~V
1T0s. ,5pl. Circle-V

Companies Circle-II1I
IT0s. ,Spl.Circle-I11

COMpaﬂleS Circle-VI

D-T Ward
D-TT dard
G-IV wWard

A~TV Ward
A-TIT Ward
B-1ITT Yard
C III Ward
V Yard
Salarles Branch- T
Salaries Branch-IT
T,D,8,.Circle

Al Yards and Circles
including L,D.Circles,
within the 1urlodlctlon
of 1,.i.Cs, of Iligsik

and Thana,

B.S8.D. (WHest)
B, 3.0, (Horth)
G-Jard
GaA~ard

B-ard

Bob U (J—-tc’is-}-)
B, 5. D, (South)
C-1 Ward
Hundi Circle

Income-tax Officers,

Central Circles-I to XIV,

Bombvy

Special dange-VII
Foreign Com, Range_II

-
Gnecial Range-IV

Speclal Range-V
Special Range-I11T

Special Range-VI

1.Thana Range

2.Nasik Range

Central Range-I{T

seenl
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1 . 2 . - 3 -

— .

gCentral Range~-vi

Trcome-tax OLficars,

Comiissioner X Vo
ﬂppeals_XIII)’Eombay. Gentral Circle-XV T
i ¥XVIIT, Bomnbay.

.-._....-_—--—....-—-._

e ffect from jQF@;iEZ?.

1hereas an Income-btax Circle,liard or Distriet or part thereof
stands trensierrcd by thig notification froyg ong charge to another
charge, appeals arisging out of assossaents gade in that income
tax circle, ward OF district or part thereof and pending immediately
pefors bhe date of this notification before the Coumissioner of
Tnecome-tax, or the charge from wion the Lncpuae-tax Circle ward or
digtrict or parb thereof 1s transferred sihgpll, from the dabe of
this notificationt akes effect, be transferfred to, nnd dealt with
by the Commissioner of Income-tax of the carge fa whom the sald
circle, ward or district or part thereol is;ianQEGrred.
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Thig Notification shall t aka
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Uhyder Sceretary
fentral Bogrd of Direct Taxes

1. The Commissioner of Income—taxgﬁbmﬁdy City-TI,Bonbay - 25 copies

o, The Registrar, Income-tax appellate Tribunal ,Borbay.
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